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Head Gear Telephones in D. S. Office, New
Delhi Railway Exchange

6486. SHRI YASHPAL SINGH: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the head-gear telephones of
I.T. 1. which have been standardized by
Government are provided to the Divisional
Superintendent’s Office, New Delhi Railway
Exchange;

(b) whether this type of head-gear is not
durable because of .its weak material asa
Jarge number of 1. T. 1. head-gear telephones
have been broken within a short period, and

(o) if so, the reason for standardiiing
this quality of head-gear phones ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH): (a) Head Gear
Telephones standardized and manufactured
by I.T.I. are provided to the Railway
Telephone Exchange operators of the Divisio-
nal Superintendent’s Office, New Delhi.

(b) No. The head-gears are much lighter
than the heavy head-gears which were in use
earlier and chances of breakage arise only in
cases of negligent handling.

(c) Does not arise.
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Involvement of Railway Protection Force
Personnel in Thefts

6489. SHRI N. R. DEOGHARE: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether Government are aware of the
news item appearing in the Hindustan Times
of the 25th March, 1969 wherein it has
been reported that Railway Protection Force
personnel are too involved in the rail thefts;
and
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(b) if so, the action Government pro-
pose to take against the R. P. F. men
involved in the theft cases ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH): (a) Yes.

(b) In proved cases of involvement in
thefts, Railway Protection Force personnel are
prosecuted in courts. In other cases which
are not sent up to courts for want fo evidence,
they are departmentally dealt with for major
penalties.

Production in the Industrial Estates

6490. SHRI. NARENDRAKUMAR
SALVE: Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state:

(a) whether there is any proposal under

. Government's consideration to diversify the

production in Industrial Estates to make them
more productive; and

(b) if so, the details thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) No, Sir.

(b) Does not arise.
Cotton Trade

. 6492, SHRI NARENDRAKUMAR
SALVE: Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state:

(a) whether the Cotton Trade has reques-
ted Government to permit future business in
Cotton; and

(b) if so, the action Government have
taken in this regard ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED): (a) Yes, Sir.
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(b) Government have not agreed to the-
request of the cotton trade and have not
permitted futures trading (hedge trading) in
cotton during the current season.

Murder of Railway Clerk of Kudapur Near
Kanauj

6493. SHRI D. N. PATODIA: Will the
Minister of RAILWAYS be pleased to state:

(a) whether it is a fact that Railway
Clerk of Kudapur, near . Kanauj, was found
murdered in a second class compartment of
the Farrukhabad-Kanpur passenger train on
the 24th March, 1969;

(b) whether the circumstances leading to
the murder have been probed into;

(c) whether crime in trains has not
declined despite repeated criticism; and

(d) what was the role of the Railway
Protection Force vis-a-vis the above case ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH): (a) Yes. The
name of the Railway station is Kudlapur.

(b) A case has been registered by the
Government Railway Police, Farrukhabad
and is under investigation.

(c) and (d). Yes. Protection of life and
property of passengers travelling in trains is
a ‘crime duty’ devolving on State Police
including the Government Railway Police.
Whereas the role of the Railway Protection
Force is to provide protection and security
to railway property, necessary assistance is,
however, rendered to State Police when asked
for in dealing with law and order situations
on the Railways. Close co-operation is also
maintained with the State Police at all times
for control of crime and their attention is
promptly drawn to any serious crime that
occurs, and to any increase in criminal
activities in a particular area, or train, for
taking remedial measures.
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